
 
 

Reports (2021-22) of the Samagra Shiksha Abhiyan of Kerala and Goa and related 
Papers 
 
िशक्षा मंतर्ालय मȂ राज्य मंतर्ी (Ǜीमती अƐपूणार् देवी): महोदय, मȅ िनÇनिलिखत पतर्ȗ की एक -एक 
Ģित (अगेर्ज़ी तथा िहन्दी मȂ ) सभा पटल पर रखती हँू :- 
 

(1)  (a)  Annual Report of the Samagra Shiksha Abhiyan, Goa, for the   year 
2021-22. 

 (b) Review by Government on the working of the above Programme. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
(2) (a)  Annual Report of the Samagra Shiksha Abhiyan, Kerala, for the year 

2021-22. 
 (b) Review by Government on the working of the above Programme. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. For (1) and (2) See No. L.T. 10092/17/23] 

 
 
Notifications of the Ministry of Education 
 
िशक्षा मंतर्ालय मȂ राज्य मंतर्ी (डा. सुभाष सरकार):  महोदय, मȅ केन्दर्ीय सÎंकृत िवÌविवǏालय 
अिधिनयम, 2020  की धारा  44 की उप-धारा (2) के अधीन िशक्षा मंतर्ालय (उच्चतर िशक्षा 
िवभाग) की िनÇनिलिखत अिधसूचनाओं की एक -एक Ģित (अगेंर्ज़ी तथा िहन्दी) मȂ सभा पटल पर 
रखता हँू :- 
 
(A)  A copy each (in English and Hindi) of the following Notifications of the 

Ministry of Education (Department of Higher Education), under sub-section 
(2) of Section 44 of the Central Sanskrit Universities Act, 2020:— 
 

(1) No. (ii) LBSNU/REG / (11) / Ordinance / 2023, dated the 7th August, 2023, 
publishing the Ordinances-2023 of Shri Lal Bahadur Shastri National Sanskrit 
University. 

(2) No. (ii) LBSNU/REG / (11) / Ordinance / 2023, dated the 7th August, 2023, 
publishing the Regulations - 2021 of Shri Lal Bahadur Shastri National Sanskrit 
University. 

[Placed in Library. For (1) and (2) See No. L.T. 10073/17/23] 
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(B) A copy (in English and Hindi) of the Ministry of Education (Department of 
Higher Education) Notification No.IIMB/Reg/590/2023, dated the 31st August, 
2023, publishing the Indian Institute of Management Bangalore Regulation, 
2023, under Section 37 of the Indian Institutes of Management Act, 2017. 

[Placed in Library.  See No. L.T. 10072/17/23] 

 
 

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON LABOUR, TEXTILES AND SKILL DEVELOPMENT  

 
Ǜी िवजय पाल िंसह तोमर (उǄर Ģदेश): महोदय, मȅ Ǜम और रोजगार मंतर्ालय से सबंिंधत 
"कमर्चारी राज्य बीमा िनगम-ईएसआई योजना के तहत Ģयोज्यता और िहतलाभ, ईएसआई 
अÎपतालȗ का कायर्करण और काियक िनिध का Ģबधंन" िवषय के सबंधं मȂ िवभाग-सबंिंधत Ǜम, 
वÎतर् और कौशल िवकास सबंधंी ससंदीय Îथायी सिमित (2022-23) के इक्यावनवȂ Ģितवेदन* 
की एक Ģित (अंगेर्जी तथा िंहदी मȂ) सभा पटल पर रखता हँू। 

 
 

REPORTS OF THE COMMITTEE ON PUBLIC ACCOUNTS 
 
SHRI SHAKTISINH GOHIL (Gujarat): Sir, I lay on the Table, a copy each (in English 
and Hindi) of the following Reports of the Committee on Public Accounts (2023-
24):—  
 

(i) Seventy-fourth Report on ‘Ground Water Management and Regulation’;  and  
(ii) Seventy-fifth Report on ‘Issues related to Cultural Institutions’. 

 
 

STATEMENT BY MINISTER CORRECTING ANSWER TO QUESTION 
 

िशक्षा मंतर्ालय मȂ राज्य मंतर्ी (डा. सुभाष सरकार) : महोदय, मȅ 'देश मȂ िवǏािर्थयȗ ǎारा की जाने 
वाली आत्महत्याए'ं के सबंंध मȂ 29 माचर्, 2023 को राज्य सभा मȂ अतारािंकत ĢÌन स.ं 3231 के 
िदए गए उǄर के सशंोधनाथर् एक िववरण (अंगेर्जी तथा िहन्दी मȂ) सभा पटल पर रखता हँू।  

 
                   
* The Report was presented to the Speaker, Lok Sabha, on 11th September, 2023 under Direction 71 
A (1) of the Directions by the Speaker, Lok Sabha, when the House was not in Session and the peaker 
was pleased to order the printing, publication and circulation of the Report under Rule 280 of the Rules 
of Procedure and Conduct of Business in Lok Sabha. The Chairman, Rajya Sabha had seen the Report 
on 13.09.2023. 
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